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(c) With the expansion of the programme, Central
assistance is projected to increase from Rs. 441.38
crores in 1995-96 to Rs. 1400 crores in 1896-97.

In keeping with the objectives of the programme,
State Governments have been requested to provide
hot cooked meals to primary school children at the
earliast.

[Translation]
Closure of Coal Mines
. Will the

‘67. SHRI RAMENDRA KUMAR
Minister of COAL be pleased to state :

(a) whether 72 coal mines are lying closed in
Bihar after the nationalisation of coal mines;

(b} it so, the details thereof:

(¢) whether the Union Government have received
any proposal from the Government of Bihar for re-
opening the closed mines in Bihar, and

(d) i! so, the decisicn taken by the Union
Government in this regard?

THE MINISTER OF STATE OF THE MINISTRY OF
COAL (SHRIMATI KANTI SINGH) : (a) to (d). In 1992,
a Joint inspection Team (JIT) was set up with the
representatives of Government of Bihar and Coal
India Limited to identify the closed mines in Bihar.
The JIT identitied 10 closed coal mines of Central
Coallieids Limited and 5 closed coal mines of Eastern
Coalfields Limited. The Government of Bihar had
made a proposal that the Government of India should
permit a lease to the Bihar State Mineral
Development Corporation (BSMDC) to operate these
mines. Of these 15 mines, only Jagaidaga satisfies
the conditions ot the Coal Mining Policy laid down
by the Government of india on handing over coal
mines to State Governments. Consultation is going
on with the State Government regarding this case
and no decision has been taken by Government.
Regarding the other 14 mines too, consultation will
be held with the State Government at the earliest to
examine the prospect of handing over these mines
1o Bihar State Mineral Deveiopment Corporation.

National Policy of Water Management

‘68 SHRI RAM TAHAL CHAUDHARY
SHRI KASHI RAM RANA .

Wili the Minister of WATER RESOURCES be
pleased 1o state

fa; whether the Government propose 1o formulate
a national policy with regard 1o water shanng and
waler management,

{b) 1 su ihe detaus thereot, and

fe) the time by which such policy is likely to be
announced”
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THE MINISTER OF WATER RESOURCES (SHRI
JANESHWAR MISHRA) : (a) Yes, Sir. A national policy
on water sharing and water management is being
devised.

(b) A Statement is enclosed. ",

(¢) The draft National Policy guidelines tor
sharing of inter-State river Waters and |Irrigation
Management Policy as finalised by the National Water
Board were discussed in the third meeting of National
Water Resources Council held on 6th February, 1996
at New Delhi. It was generally suggested that these
draft policies should be reviewed and modified before
further consideration and adoption by the National
Water Resources Council. It is not possible to indicate
a time by which the policy guidelines is likely to be
annpounced since discussions on the subject are
likely to be lengthy and time-consuming.

STATEMENT

(i) Main features of the draft National Policy
Guidelines for aliocation of waters of inter-
State rivers amongst States are as under

* The river basin will be reckoned as a unt
for inter-State water aliocation.

* All co-basin States and the Centre would
be parties to the process of allocation

‘ Allocation 1o consider the reasonable
possibility of utilisation,

* Allocation to be based on the principle of
equitable apportionment

* States will be tree to utilise their share
any way withou! conflicting with the
overriding national interes!

* inter-State agreements between all the co-
basin States are normally to be
accommodated.

Existing pre-plan uses and approved plan
uses are 10 be protected

* Allocation to consider needs for
environmental management, navigation n
National waterways and pressing nee‘s
of non-co-basin state etc. as Nalional
interests

* Setting up monioring and implementing
mechanism to oversee allocalions as maae

* Water aliocation normally to be reviewed
after 40 years

{it) Main features envisaged in the draft irngation
Management Policy are as ynder -

' Water management should aim at
maximising agricultural production in
irngated areas

* Lowaer aistribution system compnsing
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distributaries and minors be handed over
to tarmers' orgainsations {or operation and
maintenance in a phased manner.

Government's responsibility may be limited
to upper distribution system compusing
main and branch canals.

Farmers' organisations to be structured in
tiers and their rapresentatives to
participate in deciding the operation plan

of canal systems along with the
Government agencies
* Water could be sold in bulk at

concessional rates to the farmers’
organisations who in turn will retail it to
individual tarmers.

Basic structural changes and improvement
in the Government agencies like irngation
departments to make them more inter-
disciplinary and functionally oriented
service

Allowing the farmers to grow any crop
within the operational plan and available
water withou! imposing on them a
particular cropping pattern

{English]
Supply of High Grade Coal to Power Plants

‘69 PROF AJIT KUMAR MEKTA Wil the
Minister o COAL be pleased to state

1a) whether the Governmen! have ecided not 1o
supply high grade coal 1o the power piants i~ the
country

(b) 1t so. the reasons therefor: and

¢} its impact on the coal based power plants in
the country?

THE MINISTER OF STATE OF THE MINISTRY OF
COAL (SHRIMATI KANT! SINGH) ia) No such
decision has been taken by Government and power
stations conlinue to be supphed the grades ot coal
which they have been getting in the past

{b) and {c) Does not arnise. i view of (al above

[Translation]
Kendriya Vidyalayas

‘70 DR GR SARODE
SHRI VIRENDRA KUMAR SINGH

Will the Minister ot HUMAN RESQURCE
DEVELOPMENT be pleased to state

{a) the numbet of new Kendriya Vidyalayas
accorded sanction dunng 1993-94 1034-8% and
1995.96. Stale-wise,
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(b} the total number of Kendriya Vidyalayas
opened so far. State-wise,

(¢) whether several Kendriya Vidyalayas are
running in tents, and

(d) ! so, the number thereot and the steps being
taken for making arrangements of building for them
and to appoint regular teachers and employees?

THE MINISTER OF HUMAN RESOURCE
DEVELOPMENT (SHRI SR BOMMAI) (A) State-
wise year-wise Kendriya Vidyalayas opened during
the year from 1963-94 1o 1995-96

State 1993-94  1994-95  1995-96 Totat
Andhra Pradesh 01 0'2 01 04
Assam 01 - 02 03
Brhar 02 02 01 05
Gujaral g2 01 - 03
Haryana 01 01 02 04
Himacha! Pradesh 01 01 . 02
Karala C1 - 02 03
Karnataka ¢2 - 01 03
Madtva Pradesh 08 05 04 17
Manarashira o1 - . 01
Trssa a1 03 01 05
Rajasthan 01 03 01 0%
Tripura < - . 01
Uttar Pradesh c2 c3 o1 06
West Bengal : 01 02 03
Dethi 01 01 - 02
Arynachal Pradesh - . 01t [+
Nagaiand c2 c
Tamiinadu . . 01 01
A&N Island . - 01 ot

6 23 23 Te

{8 State-wise distnibuticn of Kendnya Vidyalayas

S Namae of No ct kendriya Vidyalavas

No States:UTs

N2 h 3
1 Andhra Pradesh 44
2 Assam 48
3 Bihar 87
4 Gujarat 41
& Haryana 2¢
¢ Himacha; Pragesh 18
7 Jammu & Rashmir 26
8 Karnataka 28
2 hetaia 25

L
o

Madhya Pradesh 91




